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BRUHAT BENGALURU MAHANAGARA PALIKE 

No.: Kaa/A/ (Mahadevapura - Tanks)/ PR/ 186/2024-25 Date: 24/06/2024 

To, 
Pravindra Kumar 
General Manager/ C4, Civil 
Rail Infrastructure Development Company (Karnataka) Limited 
Samparka Soudha, 1st Floor, Opp: Orion Mall 
Dr. Rajkumar Road, Rajajinagara 1st Block, Bengaluru - 560 010. 

Sir, 

Sub: Request seeking permission for transplantation of trees in tank 
premises - Reg. 

Ref: 1. Your office Letter No.: K-RIDE/ BSRP/ Tree Auction/ Corr-4/ 
24, dt: 25.04.204 
2. Your office letter No.: K-RIDE/ BSRP/ Tree Auction/ Corr-4/
26, dt: 20.05.2024
3. Managing Director, K-RIDE letter No.: K-RIDE/ Civil/ ESIA/
2024-25/ 65, dt: 21.06.2024

In connection with the above subject and reference letters, you have sought 
permission to transplant the trees to be removed under the Bangalore Suburban 
Railway Project (BSRP) in the lakes under the jurisdiction of Bruhat Bengaluru 
Mahanagara Palike. 

Accordingly, the consultants and the staff of your department have conducted a 
site inspection of 7 lakes in Mahadevapura zone, out of which there is space for 
transplantation of only about 50 trees in Kalkere Lake and 100 trees in Rampur Lake. 

In this context, permission has been granted to transplant 50 trees in Kalkere Lake 
and 100 trees in Rampur Lake subject to the following conditions. 

Conditions :- 
1. Entry into the water retention area and main area of the lake is prohibited. 2.
Necessary permissions should be obtained from all the concerned departments before
transplantation.
3. Transplantation of trees should be done only in the areas marked on the site during
the inspection.
4. Declaration of the trees planted by the department itself.
5. This office is not responsible in any way if the transplanted trees dry up and it is their
responsibility to remove/re-transplant such dried up trees.
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6. During transplantation, they should take steps to avoid any damage to the lake
property (curb, walkway, wire fence, benches, pipeline etc.), and if any damage is done,
they should repair it at their own expense.
7. Transplantation should be done without causing any inconvenience to the public or
the staff working in the lakes. In this case, they will be directly responsible.
8. During transplantation, help keep the lake environment clean by not throwing any
kind of plastic, garbage, or other solid waste into the lake.

Executive Engineer 
Mahadevapura - Tanks, BBP 

Copy to: 
1. Special Commissioner (FE&CC) submitted for perusal
2. Chief Engineer, Tanks, submitted for information
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BRUHAT BENGALURU MAHANAGARA PALIKE 
Office of the Executive Engineer (Yelahanka-Tanks), No. 306, 3rd Floor, Annexe 

Building-03, N.R Square, Bengaluru - 02 

No.: EE/ (Yelahanka-Tanks)/ PR/ 174/ 2024-25 Date: 08.07.2024 

To, 
Pravindra Kumar 
General Manager/C4, Civil 
Rail Infrastructure Development Company (Karnataka)/ Ltd. 
Samparka Soudha, 1st Floor, Opp Orion Mall 
Dr. Rajkumar Road, Rajajinagara, 1st Block, Bengaluru - 560 010. 

Sir, 

Sub: Granting permission for transplantation of trees in lake premises 
- Reg.

Ref: 1. Your office letter NO.: K-RIDE/ BSRP/ Tree Auction/ Corr-4/ 
24, dt: 25.04.2024 
2. Your office letter No.: K-RIDE/ Tree Auction/ Corr-4/ 26, dt:
20.05.2024
3. Managing Director, K-RIDE letter No: K-RIDE/ Civil/
ESIA/2024-25/65, DT: 21.06.2024.

With respect to the subject and reference cited above, you have requested 
permission for Transplantation of trees in the premises of the lakes that come under 
the Bruhat Bengaluru Mahanagara Palike jurisdiction, under the Bengaluru Suburban 
Railway Project (BSRP) limits, as mentioned in the letter at Ref. No. (1) above. 

Accordingly, the details of the 9 tanks in Yelahanka jurisdiction are as follows: 

Sl. NO. Name of the Lakes No. of trees 
1. Singapura lake 75 trees 
2. Vaderahalli lake 50 trees 
3. Venkateshapura lake 25 trees 
4. Amruthahalli lake 25 trees 
5. Ramagondanahalli lake 50 trees 
6. Avalahalli lake 30 trees 
7, Veerasagara lake 30 trees 
8. Medi Agrahara lake 50 trees 
9. Harohalli lake 20 trees 
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Permission is granted bound to the following conditions for transplantation of 
trees in the tank premises. 

Conditions 
1. Transplantation is prohibited in the water retention area and main bund area of the
lake.
2. Regular maintenance of the trees planted by the department.
3. This office is not responsible in any way if the transplanted trees dry up and it is their
responsibility to remove/re-transplant such dried up trees.
4. During transplantation, they will take steps to avoid any damage to the lake property,
however, if any damage occurs, they will repair it at their own expense.
5. Transplantation should be carried out without causing any inconvenience to the
public or the staff working in the lakes. In this case, you will be directly responsible for
any disaster.
6. During transplantation, they will help keep the lake environment clean by not
throwing any kind of plastic, garbage, or other solid waste into the lake.

Executive Engineer 
Yelahanka-Lakes, BBMP 

Copy to: 
1. Special Commissioner, (FECC) for perusal
2. Chief Engineer, Lakes, for information
3. Assistant Executive Engineer (Lakes-Yelahanka) for furhter action
4. Office copy
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Date: 05/09/2024 Proceedings of the meeting held on the issue of planting trees 
instead of cutting trees for Bangalore Metro Rail and K-RIDE projects 

Proceedings of the meeting held to discuss about growing trees as 
compensation to the trees that will be severed for the Bengaluru 

Metrol Rail and K-RIDE projects, held on dt: 05/09/2024 

The details of the officers present in the meeting are given in the appendix. 

1) The Principal Secretary to the Government (Forests), MD BMRCL, CEO, K-RIDE and
the Principal Chief Conservator of Forests (Planning and ICT) explained to the Chief
Conservator of Forests, Bengaluru City and all the officers about the need for growing
trees in BMRCL and K-RIDE projects.

2) MD, BMRCL, said that 4,000 trees need to be cut for these projects in the current year.
Out of this, 10 times the number of trees needs to be planted as per the NGT order. For
this, he requested to identify suitable places in Bengaluru urban area, if possible, or in
Bengaluru rural areas as well and prepare a plan for planting trees.

3) CEO, K-RIDE said that about 15,000 trees need to be cut for the projects that come
under his jurisdiction. Therefore, he requested the Forest Department to prepare a plan
to select suitable places for growing 1.50 lakh trees.

4) The Additional Chief Conservator of Forests (ICT) brought to the notice of the
meeting, the previously prepared plan to increase the green cover in Bengaluru and
other surrounding areas. Accordingly, in Bengaluru Urban Forest Division, there will be
a plan for planting trees in 7 models in a total of 2127.79 ha. and 739.92 ha., in
Bengaluru Urban Forest Division and Bengaluru Rural Divisions.

This includes: i) Afforestation in declined forest areas (1165.00 ha in Bengaluru Urban 
Division and 165.00 ha. in Bengaluru Rural Division; 

ii) Afforestation in government areas (527.00 ha. in Bengaluru Urban Division and
469.00 ha. in Bengaluru Rural Division;

iii) Afforestation in the areas that come under boards and organizations (125.00 ha);

iv) Roadside (132.00 ha. in Bengaluru Urban Division and 69.00 ha. in Bengaluru Rural
Division);

v) In gardens (91.79 ha in Bengaluru Urban Division and 30.42 ha in Bengaluru Rural
Division); and

vi) A place has also been identified for development Miyawaki afforestation. After
discussing the matter, the Conservator of Forests, Bengaluru City Division will visit the
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places and report within a week on how many plants can be planted in each place. The 
next meeting to be held on 17/09/2024 will discuss and decide on which places the 
plantation works should be done with BMRCL and which places under K-RIDE grants; 

5) Deputy Conservator of Forests, Bengaluru City Division, also submitted about
removing 650.00 ha. old eucalyptus plantation and planting local species saplings. The
detailed plan for this is with the IRO, Government of India. If approved, a good
plantation can be developed.

Additional Chief Conservator of Forests (Planning) said that this matter is under 
review at the Government of India. However, he said that he can give permission to cut 
75-100 ha. eucalyptus trees every year and develop a new plantation, and follow-up
action will be taken.

6) Art of Living, River Restoration Project Director Dr. Lingaraj A.L. also requested to
prepare a plan for planting trees in the buffer zone of streams and lakes falling in the
Suvarnamukhi River basin.

The Assistant Conservator of Forests, South Sub-Division, Bengaluru City was 
asked to review and prepare a plan for this as well. In addition, it was asked to prepare 
and submit a plan for afforestation and soil and water conservation in the forest areas 
and forest reserves falling in the Suvarnamukhi River basin. 

MD-BMRCL said that they can provide funds for these restoration works.

7) It was discussed how funds can be provided to the Forest Department for planting
trees by BMRCL and K-RIDE. If the Principal Secretary (Forestry) of the Government
gets permission from the Finance Department through the PD account, the Forest
Department can get the funds and implement it; Otherwise, the Forest Department, as
the implementing agency, will undertake these afforestation works and the bill payment
can be done by BMRCL/K-RIDE.

8) CEO K-RIDE said that in the case of cutting of trees in the forest area diversion case,
action will have to be taken through the State CAMPA regarding the cultivation of
compensatory plantations. Therefore, it was clarified that there is no need to replant 10
times the trees cut.

(Prabash Chandra Ray) 
Principal Secretary to the Govt. (Forests) 

Forest, Ecology and Environment Department 
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Proceedings of the meeting held on 10/10/2024 at 12.00 hrs under the 
chairmanship of Principal Secretary (Forests), Forest, Ecology and Environment 
Department, Room No. 442, 2nd Gate, 4th Floor, Multi-Storey Building regarding 
the plantation of trees within the perimeter of small irrigation tanks. 

The list of officers present at the meeting is attached (Annexure-1) 

The Principal Secretary (Forests), Forest, Ecology and Environment Department, 
Government welcomed the Secretary, Small Irrigation Department and K-RIDE Chief 
Executive Officer and officers of the two departments. 

The Chief Executive Officer K-RIDE said that 15000 trees have to be cut for the 
implementation of his project, for which 10 times i.e. 1,50,000 trees have to be planted 
in Bengaluru city or its surrounding areas as per the NGT order. Therefore, he requested 
information about the availability of space and the cost involved in growing plantations 
in areas under the jurisdiction of the Forest Department or in the lakes of the Minor 
Irrigation Department. 

The Secretary to the Government, Minor Irrigation Department, informed that 45 
lakes (area 2193 ha. 149 km perimeter) in the taluks of Bengaluru Urban District and 98 
lakes (area 6073 ha. 374 km perimeter) in the taluks of Bengaluru Rural District have 
already been planted by the Forest Department as per the instructions of the meeting 
chaired by the Chief Secretary. 

In this regard, it was decided that next week, the Executive Engineer of the Minor 
Irrigation Department of Bangalore Urban District, the Deputy Conservator of Forests of 
Bengaluru Urban Zilla Panchayat and the K-RIDE project manager will visit the location 
of each lake and check how many rows and how many and what species of plants can be 
planted in which lake border area, get a report and inform the K-RIDE organization 
about the details of the cost incurred for it. 

The Chief Executive Officer of K-RIDE has identified suitable places to transplant 
296 different species of plants that come in the way of his project. Requested. For this, it 
was decided to check the suitability of the Singhanayaka Lake site in Yelahanka Taluk 
on 14-10-2024 with the Executive Engineer of the Minor Irrigation Department, 
Bengaluru and the K-RIDE Project Manager and take further action. 

And on 15-10-2024, a meeting was held with the Deputy Conservator of Forests of 
Bengaluru City Zilla Panchayat, the Executive Engineer of the Minor Irrigation 
Department, Bengaluru and the K-RIDE Project Manager and it was decided to take 
further action. 

The meeting was concluded with a vote of thanks. 
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(Prabash Chandra Ray) 
Principal Secretary to the Govt. (Forests) 

Forest, Ecology and Environment Dept. 

No.: APG 90 FAP 2024 Date: 16.10.2024 

To: 
1) Secretary to the Govt., Minor Irrigation Department, Bengaluru
2) Chief Executive Officer, K-RIDE, Bengaluru

Copy to: 
1) Additional Chief Secretary to the APG Dept., Bengaluru
2) Principal Secretary (Forest), APG Dept., Bengaluru
3) Principal Chief Conservator of Forests, (Chief of Forest Force), Bengaluru.
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Regarding planting of trees within the perimeter of small irrigation tanks, 
proceedings of the meeting held on 15/10/2024 at 10.00 AM in Room No. 442, 
2nd Gate, 4th Floor, Multi-Storied Building under the chairmanship of the 
Principal Secretary to the Government (Forests), Forest, Ecology and 
Environment Department. 

The list of officers present at the meeting is attached (Annexure-1) 

The Principal Secretary to the Government (Forests) gave the details of the tanks 
provided by the Minor Irrigation Department, of these districts to the Deputy 
Conservators of Forests of Bengaluru City and Rural Zilla Panchayats and requested 
them to visit the tanks jointly with the Executive Engineers of Small Irrigation 
Department, Bangalore City and Rural Districts and K-RIDE Project Managers and 
inspect them as follows. 

1) How many plants are there in which lake and how much space is available (length
and width);

2) What species of plants and how many plants can be planted (Sissu, Honge, Bamboo,
Toremati and other suitable plants can be checked from above);

3) What kind of protection is required to protect the plantation, the cost required for it;

4) Checking the watering of the plants;

5) Cost incurred by the plantation guard;

6) Permission to grow the plantation in the 2025 monsoon season and the plant field
works for the plantation in the 2026 monsoon season and the cost incurred for it;

It was suggested that after jointly reviewing the above, a meeting will be held on 
28-10-2024 at 10.30 am at the Aranya Bhavana under the chairmanship of the Principal
Chief Conservator of Forests to finalize the technical issues and financial requirements.

The discussion concluded with a vote of thanks. 

(Prabash Chandra Ray) 
Principal Secretary to the Govt. (Forests) 

Forest, Ecology and Environment Dept. 

No.: APG 90 FAP 2024 Date: 16/10/2024 

To: 
1) Secretary to the Govt., Minor Irrigation Dept., Bengaluru
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2) Chief Executive Officer, K-RIDE, Bengaluru
3) Conservator of Forests, Bengaluru Circle, Bengaluru
4) Deputy Conservator of Forests, Social Forests, Bengaluru Urban District, Zilla
Panchayat
5) Deputy Conservator of Forests, Social Forestry, Bengaluru Rural Zilla Panchayat.

Copy to: 
1) Additional Chief Secretary, APG Department, Bengaluru
2) Principal Secretary (Forests), APG Department, Bengaluru
3) Principal Chief Conservator of Forests (Chief Forest Force), Bengaluru
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